[5 May, 2003] RAJYASABHA
ORAL ANSWERS TO QUESTIONS

Health Schemes in Rajasthan

*601. DR. ABRAR AHMED: Will the Minister of HEALTH AND FAMILY
WELFARE be pleased to state:

(a) the on-going family welfare and rural health schemes in Rajasthan with
Central assistance;

(b) whether any scheme is being run with foreign assistance; and

(¢) if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRI A. RAJA): (a) to (c) A Statement is laid on the Table of the House.

STATEMENT

(@) The following Family Welfare and Rural Health Schemes/projects
are under implementation in Rajasthan with the Central assistance:—

1. Sub Centre Scheme.

2. Urban Family Welfare Centres.

3. Urban Health Posts.

4. Sterilisation Bed Scheme.

5. National Maternity Benefit Scheme (NMBS).

6. IEC activities under RCH.

7. Assistance to NGOs.

8. Compensation to acceptors of Sterilisation and IUD.

9. Assistance under EAG Scheme.

10. Provision of Transport.

() and (c) The following Family Welfare and Rural Health Schemes/
projects are under implementation in Rajasthan with external assistance:—

1 Minor Civil Works: A sum of Rs. 10 lakh has been provided per district for all
districts for arrangements of water and electricity and repair works at PHC. Rs.
290 lakhs have been provided for the purpose from World Bank Assistance.

2. Major Civil Works: A sum of Rs. 10.00 lakh has been provided for each
CHC/District hospital for construction and upgradation of OT/Labour Room
and arrangement of water and electricity, Rs. 889.47 lakh have been
provided from World Bank Assistance.

2



10

1L

RAJYA SABHA [5 May, 2003]

Contractual appointment of Additional ANMs in 30% Sub Centres in 'C
category districts. Against the total requirement of 1193 additional ANMs the
State Government has so far engaged 690.

Contractual Appointment of Public Health Nurse (PHN)/Staff Nurse (SN) in
25% PHCs/CHC:s in 'C category districts and 50% PHCs/ CHCs in B category
Districts. 54 PHN have been so engaged against a target of 267.

Contractual Appointment of two Lab Technicians in each district. 17

Lab Technicians have been engaged against the requirement of 64.

Hiring of Anaesthetists for emergency obstetric care in sub-district hospitals,
CHCs and FRUs @ Rs. 1000/- per case. Rs. 5.65 lakh has already been
released to the State.

Hiring of Safe Motherhood (SM) Consultant for Medical Termination of Pregnancy
(MTP) in PHCs/CHC: to visit once a week or at least once a fortnight on a fixed
day for performing MTPs and providing ante- natal check-ups etc. @ Rs.
800/- per day visit.

Hiring of other Contractual Staff: There is provision of hiring of Contractual
Staft including Sahayikas at sub- centre. 529 Sahayikas have been hired.

24 Hour Delivery Services at PHCs/CHCs in all the 32 districts. There is
provision of Rs. 200/~ for doctor, Rs. 100/- for ANM and Rs. 30/- for cleaner
for each night delivery performed.

Referral Transport of Pregnant women to First Referral Units (FRUs)
For providing referral transport to pregnant women of poor families for
emergency obstetric care Rs. 72.05 lakhs have been provided to 18

districts.

Training of Dais: Dai Training under RCH Programme is directed towards
improving delivery services in rural areas. Six districts of Rajasthan viz
Alwar, Banner, Chum, Hanumangarh, Jaisalmer and Jalore are covered
under the Scheme. A sum of Rs. 22.03 lakh has been released to these
districts.

12 Holding RCH Camps: In order to provide the RCH services to people living in

remote areas where the existing services at PHC level are underutilized, a
scheme for holding camps has been initiated. All districts of Rajasthan are covered
under the Scheme. 989 such camps have already been organised in Rajasthan.
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13, Outreach Services: Outreach services under RCH Programme is directed towards
awareness generation and improvement in quality of care and strengthen
immunization. The activity is being initiated in 5 districts of Rajasthan viz,
Sawai Madhopur, Banner, Bharatpur, Udaipur and Banswara. A sum of Rs.
26.40 lakh has been released to these districts in 2000-01 and Rs.36.96 lakh
in 2001-02.

14 Pulse Polio Programme: Pulse Polio Programme for eradication of Polio
from Rajasthan is under implementation. During 2003 National Immunization
day was observed through out the State on 5th January, and 9th February, 2003.
During January around 1,12,55,298 children and during February 1,14,69,343
children were given polio drops. Moreover, in the high risk districts of the State,
Sub-National Immunization Day was observed on 6th April, 2003. Three more
SNIDs will be held in the State in 1st June, 2003, September, 2003 and
November, 2003.

15 RCH Sub Project in Jaipur City and Tonk: RCH sub-project is being
implemented in two districts viz. Jaipur City and Tonk. A sum of Rs.
1115.00 lakh has been released by GOI for these 2 sub projects (Rs. 473.00
lakh for Jaipur City and Rs. 64.00 lakh for Tonk) for different activities like
Civil Works, IEC Innovative Activities, Procurement, Baseline Survey,
Hiring of staff etc.

16, UNFPA assisted Integrated Population and Development Project:

UNFPA assisted Integrated Population and Development Project is under
implementation in 6 districts of Rajasthan namely Alwar, Bhilwara
Udaipur, Chittorgarh Bharatpur and Swai Madhopur, at a total cost of Rs.42.82
crores w.e.f. 21st Dec, 1998 ending on June, 2003 with the aim of achieving
population stabilization through provision of Reproductive Health
Services.

17. European Commission (EC) assisted Sector Investment Programme is
under implementation in Banner and Jalore districts of Rajasthan.
Rs. 11.15 Cr. have since been released and Rs43.52 Cr. is further estimated
since 1-4-02. The Programme has been extended to another 8 districts,
namely Jodhpur, Jaisalmer, Nagaur, Pali, Sirohi, Bikaner, Dungarpur and
Banswara.
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SHRI A. RAJA: Sir, as the hon. Member has put it, most of the national
disease control and family welfare measures are being taken up by the Central
Government. In the past five years i.e., in the Ninth Five Year Plan, a sum of
Rs. 91.6 crores has been sent to the State of Rajasthan for the family welfare
programmes alone, apart from the national disease control and eradication
programmes. I would like to share the information with the hon. Member and
with this hon. House that out of this money, the State Government was able to
spend only Rs. 45.2 crores. It means that the State Government was not able to
spend even fifty per cent of the amount allocated to it by the Central
Government. However, I would like to inform the House that the situation is
being monitored by the State Government. We have asked the State Government
to fulfil the Central Government's aspirations, and to see that the schemes are
implemented in accordance with the rules.
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SHRI A. RAJA: Sir, the question of setting up the mobile hospitals is well within
the purview of the State Government. If any information relating to the Central
Government is asked for, it will be given.
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SHRI A. RAJA: Sir, Seven Non-Governmental Organisations were identified,
and are being funded by the Government of India. So far as the NGOs are concerned, they
are getting money from the Government of India only after the selection process that has
been jointly completed by the Central Government and the State Government. We are
monitoring the situation. So far as the question of mi .utilisation of funds allocated to the
NGOs is concerned, if any default or misutilisation of the fund is done by any NGOs, we
are having a mechanism to penalise them. In that case, we declare that these are the
NGOs who have been blacklisted in the State list. Once they are blacklisted, further
money is not released to them. So, we are having a mechanism with the State
Governments to ensure whether funds allocated by the Central Government, are being
utilised by them properly or not.
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SHRI A. RAJA : Sir, the hon. Member is a leader, as well as the former Chief
Minister of a State. As we all know, 'Health' is a State subject. Even the Centrally-
sponsored schemes, the schemes fully funded by the Central Government of
India, cannot be given directly to a State, without the consent and consultation with
the concerned State.

37} SATe] FITS: B9 U, Si1. 315, Bl 91 R & « (a9T)

Y et T= HO: &H TH. SN, TS, B 919 9 B & | YA, OF. ATSL Sl
TSHg PR E &, IS dR H YU I8 &1 Y. Sil. 3AIST. PRIel BT &1 e 87
GELIND)

it wyafar: dier g

SHRI A. RAJA : Yes, Sir, I am coming to that. With regard to the Central
Government schemes and ordinary schemes, these need consultation and consent
of the State Government. So, naturally, the NGOs are being selected— whether it is the
mother NGO, or an ordinary NGO—and the list is put forth by the State Governments
alone.

SHRI PREM CHAND GUPTA : Are you conforming that?

...(Interruptions)...
it et T Hiom: 39 ST SR o T 2
Y ¥ T[T 319 T, ST 3ATST. BT S PRI S foY TR 8 R 2
SHRI A. RAJA: Sir, I am submitting before the House, with all sincerity, that the
Government of India is not at all selecting the NGOs. Those NGOs which are placed
in Bihar, or, in some other remote part of the country, are identified and their

credibility confirmed, only after a consultation process with the State Governments.
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SHRI PREM CHAND GUPTA: No, this is not correct. Funds are allocated to the
NGOs directly by the Central Government.

SHRI A. RAJA: Funds are being given, but...

SHRI PREM CHAND GUPTA: No, you dont take the consent of the State
Governments in this.
MR. CHAIRMAN: There are two different matters; one is the selection of NGOs, and
the other is, allocation of funds to them. Once the ... (Interruptions...31T9 Udb
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SHRI A. RAJA: Sir, with your permission ...(Interruptions)...

#t AT e WEIy, 3 W TP AEAYUl I § GREHA! W,
JIHT Ga SDRI & b f6d a8 F I TH. Sl ATST. J§T TR FaFhR HIed &
3R I TRBR B DIs GYdd el Bid | FBa=1 Sud1 B of 1, Bl of T,
FIT AT all, S I TRBR B HIg B Tl Il | &7 TN I dl
T B I8 8, T el fh Hact IR & 910 R 3B & | IRBR ofd Jq1 3l §
@ 39HT eaTd-fhde 5T IR A i1 91T {6 S=-iH 3Mudh 53 § S
QA B g1 31 781 fpar 2 I8 A1 g1 Sif STl & b 59 99 H J Udbs H 311
T3 &, 3AfeTy I ¥ STare e < W& E,

ST AT WRTST: [HURT Sfl, 3R I G4 419 =12q a1 § Samg
< & U AR g | e 9 oy HA € SR WX FeAnt €, 4 984 $uad © 3iR
S1E < @ 8, A aR-gR ART WST BT Sl el o7l wifb 3R ol
g Sft &1 A Sard F1ed & A § qR) YT 9 W | dedl daredl § b
T, Sil. 3191, & AR H I WRBR B AT, I WRBR I FATE-
IR foram Sirar B | IS U1 SRRdeelt Aedl Taie | Y U, Sil. 319,
DI, T IGTHE DI GTUT PR el [ dT ST 8 | I Sfard § § W61 § |




RAJYA SABHA [5 May, 2003]
i} T IS AH IR A, TE ST E |
SR T W@RIST: 319 RG] <41 Sff A Gy, 9 3Teh! qRT 1A 81 & |

it |urafa: a1 a1 § ff 1 A 6 S 7 S 9 S IET B
gqYT- )

SeTcit YA T@RIST: S, 98 Ted ST 2 |

it guTafcr: 98 $9e S 21 €, DI GO HRAT A1 |
SR AT TERIST: TS AR STA19 b d18 I8 Sl 81 ST
Y wHTafy: S 2 |

2 PASId TIR: IS, H ) G IR I8 HE1 Aredl § (b Sidl a1 Fgi
8%, 99 U I8 A ST AT ST | g 3726 U, Sfl. 3ief. /1 g ok @
BT BT B & | 3T Tg He-T fb I T, S, 37T, BRIel Bud WIVE 2,
TESH T E |

it wrmafay: Fad forw T2t wat otfdr St Y WRTE BT 7, DT 51 UAR
BT ], SHP B I 39 THR &I wifordi YT eIt € |

ST AT FARTS: 3ATST I8 TR WeH 81 ST |
Upgradation of Doordarshan Kendra in Karnataka
*602. SHRI K.B. KRISHNA MURTHY : Will the Minister of
INFORMATION AND BROADCASTING be pleased to state:
(a.) the number of Doordarshan Kendra in Karnataka which have been
upgraded or expanded during the years 2001 -2002 and 2002-2003; and
(b) the Doordarshan Kendra in Karnataka identified for upgradation and
expansion during the year 2003-2004 ?
THE MINISTER OF STATE OF THE MINISTRY OF INFORMATION AND
BROADCASTING (SHRI RAVI SHANKAR PRASAD): (a) and (b) A Statement is
laid on the Table of the House.

Statement

(a) and (b) Doordarshan Kendras in Karnataka upgraded/expanded
during 2001-2002 and 2002-2003 are as under :—
Bangalore —Programme production facilities at Kendra augmented.
Gulbarga —Programme production facilities at Kendra augmented.
Additional High Power Transmitter for relay of DD2
programme commissioned.
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